193 Written Answers

functioning of Delhi Police is gre-
atly handicapped because of the non-
availability = of  Government  residen-
tial accommodation to the constables
and the officers; and

(b) what are the broad details of
Government plans to provide houses
to the police force in Delhi?

THE MINISTER OF STATE IN
THE DEPRATMENT OoP INTER-
NAL SECURITY (SHRI ARUN

NEHRU): (a) Yes.

(¢ A sum of Rs. 20 crores has
been approved by the Planning Com-
mission under the Seventh Five Year
Plan 1985—90. During the year 1985-
86, a sum of Rs. 200 lakhs was app-
roved for police housing.  During
1985-86, Delhi Police has taken pos-
ession of 150  residential  quarters
and barrack accommodation for 160
men. During the current financial
year 332 residential quarters are ex-
pected to be completed.

Smuggling out of Wildlife Products

1262. SHRI SALIM ALI:
SHRI KHUSWANT SINGH:

Will the PRIME MINISTER be
pleased to state;

(a) whether Government are
aware that wildlife products are be-
ing smuggled out of the country on
a very extensive scale;

(b) whether fresh skins of end-
angered species like tigers, leopards
and other wildcats and particularly
of snakes of which the largest stocks
are held in Calcutta, are being smug-
gled to the Gulf countries en-route
to Europe and Japan;

(c) whether Government propose
to bring stringent measures against
gross violations of the provisions of
the Export Trade Control Order and
th, Convention of International Trade
in Endangered Species of Flora and
Fauna; and

(d) whether Government also pro-
pose to consider entrusting investi-
gation ®f such continuing widespread
organised violation of the law threa-
tening out country faunal heritage
to the Central Bureau of Investiga-
tion?

[ 6 MAR. 1986 ]

to Question 194
THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRON-
MENT ANO FORESTS (SHRI Z. R.

ANSARI): (a) and (b) Over  the
last few years cases of smuggling of

wildlife products, particularly of
snake skins, have been detected.
There are, however, no reports of

fresh skins of the mentioned wildcat
species being smuggled.

(c) Yes, Sir.

(d) This Ministry is collaborating
with the Directorate of Revenue fc-
teliigence  for  controlling  smuggling
of wildlife products out °f the coun-

try.
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